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'Verileattea of eb.araeter an4 aa.e .. lIeD. at ...... te. ....... 'or 
appetat.aaeat. 

-326. SHRI ANANDA PATHAK: 
PROF. p. J. KURIEN; 

. Will the Minister of HOME AF-
FAIRS be pleased to state: 

(8) whether candidates 'from Tri-
pura selected for appointments to civil 
POst under the Government of Lndia 
will be subjected to a new type of 
veriftcation of character and antece ... 
dents by the Central IGtelligence Bu ... 
reau; 

(b) apart from West Bengal and 
Kerala, which are the States ~hose, 

are subjected to this type of verifica-
tion; 

(c) whether it i::J a fact that in the 
case of candidates from other States, 
District police is the investigating 
authority; 8!lld 

(d) i.f so, the reasons why candi-
dates from West Bengal, Kerala 
and Tripura are being singled out for 
'this type of verification? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-
MENT OF PARLIAMENTARY AF-
FAIRS (SHRI p, VENKATASUB-
BAIAH): (a) to (d). For verifica-
tiOll of antecedents of candidates 
which has been adopted as a usual 
practice for screeninrng candidutes 
for employment in o e n en~ ser· 
vice, the prescribed attestaticn form 
furnished by the candidate i.s refer-
red to the district authorities or where 
the Govenment feels that more in'for-
mation would be required to deter. 
mine the suitability of the persons to 
the satisfaction of Government. it is 
open to Government to obtain 'further 
material or information from :my cf 
its available agencies as it may consi-
der fit. Accordingly. instructions were 
iasued to appoh,ting authorities, for 
having character and antecedents of 
candidates from Kerala, West Bengal 
and i~ ln Yf'rlAt'4 !rom 1.14. 

Mala ....... of c1vUiaD. om.cers ., 
II.B.S. 

-327. SHRI T. S. NEGI: Will· the 
Minister of DEFENCE be pleased to 
state: 

<a> whether it is a fact that civilian 
Officers of the MES have been -request. 
ing for the revision of their pay iC81es 
tmd fOr improving their service COD-
diti0ll'l8; 

(b) if so, what are their main de-
mands; and 

(c) what concrete steps are being 
taken by Governm-ent to remove the 
grievances Of the civilian oftlcers? 

THE PlUME MINISTER (SHRI. 
MATI INDIRA GANDHI): (a) Yes, 
Sir. 

(b) Their main demands aTe:-

(i) Cadre review; 

(ii) Introduction of level 1 Beale 
in Senior Administartive Grade. 

(iii) Increase in number Of senior 
appointments; 

(iv) Introduction of selection grade 
in the Junior Administrative Grade. 

(c) Cadre Review is in progress. 
The demand for increase in the ~
ber of senior appointments is being 
considered in this review. Demands 
relating to introduction of level I 
scale in Senior Administrative Grade 
and Se]('ction Grade in JUnior Ad-
jnist ~, " T Grade have already been 
accepted. 

Import of a ~ a e for Maruti Car 

·328, SHRIMATI PRAMILA DAN-
DA V ATE: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether the Minister announced 
at his meeting with the. economic 
writers on 8th January in New Delhi 
that Maruti's indigenous ~a  wW N 
~a keted jJl UN ... '" 
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(b) whether it is also a fact that 
in the same meeting he said that cer-
tain amount of hardware in terms of 
specialiSed parts will have to be im-
ported; and 

(c) it so, to what extent this Maru· 
tits car would be indigenous? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) to (c). While addressing the 
forum of Financial Writers at New 
D.elhi on t.he 8th January, 1981, I had 
stated that Government was looking 
for forei&'l collaboration for the 
manufacture of automobiles indige-
nously in the proposed public sector 
unit and that the. production was ex-
pected to commence in 1989. I had 
also stated that in the initial period, 
pending the creation of the requisite 
facilities, in house or in ancillary sec-
tor some components may have to be 
imported in accordance with the phas_ 
ed manufacturing programme that 
may be adopted. This phased manu-
facturing and indigenisation program-
me will be furnished after a deciSion 
is taken on the collaboration' proposals 
that are ~in  received. 

Implementation of Paleor Award 

·329. SHRI ERA MOHAN: \Vill 
the Minister of LABOUR be p1f:a!)cd 
to state: 

(a) whether the PaIekar award has 
been accepted by the E_nglish language 
and Regional languages dailies in 
India; 

(b) the number ot newspapers who 
have accepted and implemented tbe 
Palekar award; 

(c) the number of newspapers who 
have not accepted the Palekar award 
8Illd the reasons advanced by such 
papers fOr not implementing the 
award; and 

(d) whether Government propose 
to suggest to the 2lewspapers through 
the respective State Govemmentl to 
implement the a e~  award? 

THE MINISTER OF STATE IN 
THE MINISTRY' OF LABOUR 
(SHRlMATI RAM DULARI SINHA): 
(a) Recommendaions of t~e Palekar' 
Tribunals for Working Journalists and. 
NOtll-Joumalist Newspaper Employees:· 
as notified by the Central Govern-
ment have the force of Law and al·e· 
to be implemented by all newspapers 
in the cowntry including Regional 
languages dailies. 

(b) to (d). The State Governments 
have been requested to ensure that 
the recommendations as notified by' 
the Central Government are imple-
mented without delay. 

Full information regarding imple.· 
mentation of the recommendations js 
awaited and will be laid on the Table 
of the House when Ieceived. 

Solar power Satellites 

3001. SHRI R. L. BHATIA: Will 
the Minister of SCIENCE AND 
TECHNOLOGY be pleased to !State: 

(a) whether India is working on 
solar power satellites for utilisation 
of solar energy; 

(b) if so, whether any intensive 
stUdies are being carried out on the 
technical and economic feasibility of 
this concept; and 

(c) the broad outlines of these stu-
dies? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY AND ELEC-
TRONICS (SHRI C. P. N. SINGH): 
(a) Government have no specifiC 
plans relating to every based on solar 
power satellites. 

(b) and (c). Some studies have 
bean conducted regarding solar power 
satellites aDd their utilization in a pre. 
mninaljy way. The conclusions are 
that solar power satellites cannot be 
eCOlllomically viable in the near. futuro 
for meeting the energy needs; fur-
thermore, there are many technical 




